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Government will meet the
cost of urea for foliar spray-
ing. The operational cost of
low volume power sprayers
will also be met by Govern-
ment. Jute grading will also
form an integral part of this
programme,

3. The Indian Jute Mills Asso-
ciation has also undertaken
jute development work con-
sisting of (a) demonstration
of intensive cultivation and
(b) jute seed multiplication
and distribution.

Stainiess Steel From

Japan

*653. SHRI VIRENDRAKUMAR
SHAH: Will the Minister of
FOREIGN TRADE Lc¢ pleased to
state:

(a) whether it is a fact that India
is a consistent buyer of stainless steel
from Japan which reserves 300 tonnes
of stainless steel per mongh for
Indian customers;

(b) whether it is also a fact that
the import licences were not issued
by Government to cover our {full
quota in the recent past;

(c) whether Government consider
that since the ruling Japanese prices
for stainless steel were lower than
world prices, we should have im-
ported our full quota if only to re-
export the surplus requirements, if
any, for a profit; and

(d) if so, the reasons for not utilis-
ing import quota fully and whether
steps have now been taken to ensure
that similar opportunities are not
lost in future?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (1) A statc-
ment showing imports of stainless
steel sheets from Japan and other
countries since 1968-69 is laid on the
Table of the House. [Placed in lihra-
ry. See No. LT-2380/69]. Imoort
licences are granted on the cr-q'-ral
currency arez except for those issu-
ed against specific foreign credits
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and the Rupee Payment area. Gov-
crnment are  not  aware whether
Japan reserves 300 tonnes of stainless
steel per month for Indian customers,

() to (d). In the light of the pro-
gramme of domestic production, im-
port licences are issued in respect of
permissible specifications of stainless
stecl sheets, strips and plates, re-
quired for the manufacture of essen-
tial end-products, to cover half of the
requirements of actual users; the im-
port of the balance is allowed on the
production of non-availability certi-
iicates from indigenous producers. Im-
port is permitted only when incscap-
able and not merely oh the ground
of lower prices abroad. The present
import policy does not provide for
the import of foreign goods only for
the purpose of re-export without fur-
ther processing.
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